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Sales Policy of Steel Authority of 
India Limited 

*459. SHRI LALITESHWAR 
SHAHI: Will the Minister of STEEL, 
MINES AND COAL be pleased to 
atate : 

(a) the sales policy of Steel 
Authority of India Limited (SAIL) ; 

(b) the reasons wh)' SAIL pr-efcTs 
merchants and traders instead of giving 
steel to ancillary and small scale indus
tries directly tbrough its stock-yards; 

(c) whether it is a fact that there 
is DO steel available at Patna, Kanpur, 
Bokaro and Rourkela stockyards and 
whatever little production of thinner 
aauge steel takes place is routed to 
Bombay side ; 

(d) if so, the reasons therefor; 
and 

(e) if not, what are the despatch 
Bgures? 

THE MINISTER OF STATi IN 
rHE DEPARTMENT OF STEEL 
(SHRI K. NATWAR SINGH): 
(a) to (e). A Statement is given 
below: 

Statement 

(a) & (b). The sales policy of 
the Steel Authority of India Limitt,;d 
lives preference in supply of steel to 
actual users including small scale in
dustry units. Priority is given to 
Defence, Railways and other important 
Government and public sector consu
mer.~ 

(c) No, Sir 

(d) Does not ar ise. 

(e) The reference regarding 
thinnor gauge steel is presumable to 
coils and sheets. The percentale of 
Iupplies of theso materials to four rer 

ions during April-June, 1985 have beea a. follows i 

Northern 

Eastern 

Southern 

Western 

49.3 

15.9 

14.8 

20.0 

SHRI LALITESHWAR SHAH! 
It is Dot a matter of statem ent ; it i. a 
matter of policy. The Minister should 
come out with facts. Part (b) of my 
question reads as follows : 

"The reasons why SAIL preters 
merchants and traders instead of 
giving steel to ancillary and small 
scale industries directly through 
its stock-yards.'~ 

MR. SPEAKER: Let us be very 
careful because he had been the 
Speaker. 

SHRI It. NATWAR SINGH : 
The policy for distribution of iron and 
steel in the country is laid down by a 
number of government agencies takina 
into account the various areas into 
which steel is allocated. He has speci
fically asked in parts (a), (d) aod (0) 
certain information which is beiDI made 
available in the statement laid before 
the House. 

The Hon. Member asked, CCWhat ia 
the steel policy". He wants to kit oW • 
with regard to the items that he hal 
mentioned, why thinner gaule steel il 
not available. 

There are hundreds of item. with 
regard to the sales policy. I can .lv. 
the broad break UP. but here I can live 
in summary form. There are four cate
gories under which the Steel Authority 
of India Limited supplies steel. 

Categtry 'A' includes Iteel plantl, 
Defence, Railways, irrigation schemel, 
public sector units, heavy enlincerin, 
units, CPWD, P " T. ONGC. ct~. 



Category 'B' supplies to State and 
Central Government power projects! 
undertakings, Muaicipal Corporations, 
Municipalities, Zilla Parishads, Power 
Projects, etc. 

Category 'c' includes other lara" 
and medium sectors, eligible small scale 
industries, public utility services liko 
charitable and non-profit making organi
sations, hospitals religious institutions, 
social welfare organisations, etc. 

Cetegory 'D' includes all othor 
eligibl e conc;umers not included in tbo 
above list. 

SHRI LALtTESHWAR SHAHI : 
Tbe small scale and ancillary industries 
come under, in this categorisation, 
category 'e'. May question is whether 
SAIL prefers-or passes on to mer" 
chants and traders instead of giving tbe 
steel to small scale industries on the 
basis of theIr requirement. That has not 
been answered. 

SHRI K NATWAR SINGH 
Small scale umts are expected to get 
their requirements through their respec
tive State Sm.111 Industries Corporations 
which enjoy Priority 'A'. However, 
small scale units having a quarterly 
off-take of more than 100 tonnes cnn 
take the supplies either from the main 
producers or from the small scaJe 
industries. 

[ Trans/ation] 

SHRIOIRDHARI LAL VYAS 
I want to teU the hon Minister that 
people are not able to let steel as it is 
not available with the Small Scale 
Industries Corporations in the States. 
Here, you have refdrred to catclory 
'B' but the fact is that most of the steel 
of your Steel Plants and the eatire steel 
for the Small Scale Industries Corpora
tions and is supphed to private traden 
whereby which they earn a buge profit. 

SHRI K. NATWAR SINGH: In 
his question, the Hon. Member ba4 
alked whether Small Scale Industries 

Corporations did not get steel from our 
stock-yards. He has made a general 
statement. At some places, the supplies 
are less whereas at some places the 
8uppliJi are more. (Int~rruptlonJ) 
Please listen. 1 have been to 4 to S 
stocks-yards including Jaipur and some 
others. One of tbe reasons for tbis is 
that we have a great shortage of pieco
meal rail wagons. We need 30 per 
cent, al 70 per cent is sent in rake. 
and the rest 30 p~r cent in rall walona. 
If wc get only 20 per cent wagons, tho 
stock are not lifted. In a certain month, 
at a certain place, the demand for a 
particular item is more whereas the 
demand for the same item at other 
places is low. We have always made 
efforts to supply a particular item when
ever we are told that item is in short 
supply in a particular place. You may 
bring to our notice jf a p~rticular place 
0.' 0 •• 0 •• (InterruptionJ) they get supplies 
from two sources-one from the stock
yards and the other directly from u •• 
Action on our part is limited so far as 
the States are concerned. Our staff 
work in our own stock·yards. At lome 
places. we have got our own stock· 
yards, whereas at some other place 
TISeO has Its own stock=yards, on 
whicb we do not have any control. 

SHRI HAFIZ MOHO. SIDDIQ: 
Hon. Speaker, Sir, brass·wares are 
manufactured in Muradabad, but raw 
material is not available there, as a 
result of which its export is continuosly 
suffering. I want to know from the 
lion. Minister whether he has any 
scheme to solve this problem. 

SHRI K. NATWAR SINGH 
Mr. Speaker, Sir, I am not in a position 
to make a reply in regard to brass. 

SHRI BANW ARI LAL 
PUROHIT Mr. Speaker J Sir, the 
Hon. Minist er has fixed A, B, C and D 
prioritIes for the Small Scale Indu~tries. 
As Shn Vyas has also said, steel is ~not 
available in Na,pur. A small scale 
industry whose monthly requirement b 
SO tOllnes is supplIed with Ii tonnes of 
steel. They say that they do not have 
steel. We want to briDI to )'our Dotice 
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this fact due to which tbe small scale 
soctor is suffering. You should pay 
attention to it. Due to non .. availability 
of .teel, thoy take rounds of Delhi, still 
we cannot help them. The deterioration 
iQ Quality ~hould also be cheeked. How 
do the traders get steel when th'ir pri
ority is low 1 You kUldly reply to this 
point, we afe not satlsfi~d with it. 

SHRI K. NATWAR SINGH 
The Hon. Member bas asked a question 
about Nagpur. 

SHRI BANW ARl LAL PUROHIT: 
I have myself forwarded many cases to 
the Hon. Minister. 

SHR[ K. NATWAR SINGH : 
You arc right; complaLDtlt hav~ been 
received from Nagpur and other places. 
We are looking into all these com
plaints. The shortage I wherever it is, 
will be removed. 

Participation of Employees of Cem
paaiel in Purebasing Shares in 

their Compaaies 

+ 
*461. SHRI SHANT! DRARI 

WAL: 

SHRI V. SOBHANADREE· 
SWARA RAO: 

Wlll the Minister of FINANCE be 
pJeased to state: 

(a) whether Government ha'le 
taken a decislOn to allow par
ticipahon of the employees of the 
companies in purchasmg shares of their 
companies at the time of the issue of 
the shares; 

(b) if so, wh"ther Government 
have also fix:d any limit of deposit to 
be made by non-resident Indians/general 
pubhc and the company Itself at the 
t.ime of purchasing the shares and the 
,ercentage of the shares to be allotted 
by the company to its employees; 

(c) If so, the details thereof ; 
and 

Cd) if not, the reasons tor not 
6xina the percentage in respect of the 

catcaories referred to in part (b) 
above? 

[ElIg l,'sll] 

THE MINISTER OF STATB IN 
THB MINISTRY OF FINANCB (SHRI 
JANAROHANA POOJARY) 
(a) to (d). A statement is giveD 
below. 

StatemeDt 

(a) The detdils of the Schemes for 
participation of the employees by pur. 
chasing shares of their companies were 
announced in the Lok Sabha on 1.8.85 
and copies of these schemes were laid 
on tbe Table of the Hoose on the same 
day. 

(b), (c) and (d). Government 
have not fixed any limit of deposit to be 
made non-resident Indians/general 
publIc and the company itself at the 
time of purchasing shares. While 
preposma a further issue of capital to 
the Controller of Capital Issues, the 
companici should make a reservation 
of 5% of the further issue to thelr 
employees/workers on an equitable 
baSIS. 

lTra'131atlons] 

SHRI SHANTI DHAR.IWAL : Mr. 
Speaker Srr, government have announ
ced a scheme for the employees to be" 
come share-holders in their respective 
companies after buying their shares. I 
want to know from "he Hon. Minister 
the names of the companies which have 
sent proposals of the scheme to encour. 
ago their employes to purchase their 
ahares for approval to the government? 

[Ell, Ii,II] 

saRI JANARDHANA POOJARY : 
This is a Dew prQgrammc which has first 
been introduc ed Weare at the beginn
ing stage. The second port of the ques
tion I did not have because tbe Hon. 
Member from tho other aide iDter. 
fered. 




